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New De1h1, this the - Syfa day of March,

2004

HON BLE SHRI SHANKER RAJU MEMBER(J)
o HON BLE SHRI S.A. SINGH NEMBER(A)

ﬁV13ay Kumar Aggarwa1 I.A.S. '—Appiicant

-Versus-

3

-India and Others ~-Respondents

& -

“.»" Union of

O R D E R (BY- CIRCULATION)

"By Shri Shanker Raju, Hon’ble Member(Jj:
fThe_present M.A. is filed by the reviéw applicant
,i seeking amendment of the girounds taken in RA473/2004 We

have perused the grounds taken in the MA and are satisfied

‘ that the grounds baken are not suf.1c1ent enough to allow
the prayer. Hence bhe MA is rejected. Moreover, no MA is
‘maintaihab1e after the review is rejected. Hence the

,bresehﬁ RA to review the order dated 7.1.2004 in

RA-374/2003 is also rejected.
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